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07.12.2017

      COURT NO.3  
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M.

1. W.P.(C) 6589/2016 M/S. ULTRATECH CEMENT LIMITED HUJEFA. A. AHMADI, NINA R. NARIMAN 
   CM APPL. 27058/2016 VS. STATE OF GUJARAT AND ORS. PREETESH KAPUR, SATYA BRATA PANDA

HEMANTIKA WAHI, PUJA SINGH 
RAMA AHLUWALIA

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M.

1. W.P.(C) 7874/2016 ANIL KUMAR RATHORE & ANR. A.K. SINGH
   VS. UNION OF INDIA & ANR. ABHAY PRAKASH SAHAY

COURT NO.33     
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 2.15 P.M.

1. ITA 31/2005

MARUTI UDYOG LTD. ..... Appellant
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
versus

COMMISSIONER OF INCOME TAX DEL ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel  with Mr. Puneet Rai and 

Mr. Gaurav Khetrapal for Income Tax Department. 
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2. ITA 250/2005

COMMISSIONER OF INCOME TAX DEL ..... Appellant
Through :  Mr.Ruchir Bhatia, Senior Standing Counsel  with Mr. Puneet Rai and

 Mr. Gaurav Khetrapal for Income Tax Department. 

versus

MARUTI UDYOG LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak,

 Mr.Bhuwan Dhoopar, Advocates. 

3. ITA 442/2005

MARUTI UDYOG LTD. ..... Appellant
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

              Mr.Bhuwan Dhoopar, Advocates. 
versus

COMMISSIONER OF INCOME TAX DEL ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel  with Mr. Puneet Rai and 

              Mr. Gaurav Khetrapal for Income Tax Department. 

 
4. ITA 976/2005

COMMISSIONER OF INCOME TAX DEL ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel  with Mr. Puneet Rai and 

Mr. Gaurav Khetrapal for Income Tax Department. 
versus

MARUTI UDYOG LTD.             ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

5. ITA 397/2009

THE COMMISSIONER OF INCOME TAX-II       ..... Appellant
Through : Ms. Asheesh Jain, Advocate.  

Versus

MARUTI SUZUKI INDIA LTD.     ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
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6. ITA 638/2009

COMMISSIONER OF INCOME TAX     ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
 
7. ITA 693/2009

COMMISSIONER OF INCOME TAX ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

8. ITA 519/2010

COMMISSIONER OF INCOME TAX  ..... Appellant
Through : Mr. Asheesh Jain, Advocate.
 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

9. ITA 1403/2010

COMMISSIONER OF INCOME TAX ..... Appellant
Through : Mr. Asheesh Jain, Advocate. 

versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
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10. ITA 904/2011

CIT ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

11. ITA 905/2011

CIT ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

12. ITA 906/2011

CIT ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

13. ITA 1027/2011

CIT ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
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14. ITA 1028/2011

CIT       ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

15. ITA 171/2012

CIT                      ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

16. ITA 172/2012
CIT              ..... Appellant

Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 
Versus

MARUTI SUZUKI INDIA LTD.                        ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 

17. ITA 381/2016

PR. COMMISSIONER OF INCOME TAX-6 ..... Appellant
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for Income Tax Department. 

Versus

MARUTI SUZUKI INDIA LTD. ..... Respondent
Through : Mrs. Kavita Jha, Mr.S. Sukumaran,  Mr. Anand Sukumar, Mr.Bhupesh Kumar Pathak, 

Mr.Bhuwan Dhoopar, Advocates. 
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18. W.P.(C) 8941/2015

SUNBEAM AUTO PRIVATE LIMITED .....Appellant
Through : Mr. Mayank Nagi with Mr. Vikrant A.Maheshwari, Advocates. 

versus

PR. COMMISSIONER OF INCOME TAX ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for IncomeTax Department.

19. W.P.(C) 8943/2015

SUNBEAM AUTO PRIVATE LIMITED .....Appellant
Through : Mr. Mayank Nagi with Mr. Vikrant A.Maheshwari, Advocates. 

versus

PR. COMMISSIONER OF INCOME TAX ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for IncomeTax Department.

20. W.P.(C) 8996/2015

SUNBEAM AUTO PRIVATE LIMITED .....Appellant
Through : Mr. Mayank Nagi with Mr. Vikrant A.Maheshwari, Advocates. 

versus

PR. COMMISSIONER OF INCOME TAX ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for IncomeTax Department.

21. W.P.(C) 9079/2015

SUNBEAM AUTO PRIVATE LIMITED .....Appellant
Through : Mr. Mayank Nagi with Mr. Vikrant A.Maheshwari, Advocates. 

versus

PR. COMMISSIONER OF INCOME TAX ..... Respondent
Through : Mr.Ruchir Bhatia, Senior Standing Counsel for IncomeTax Department.
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COURT NO.31  
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1. BAIL APPLN. 1752/2017 SANJAY JAIN SONAM GUPTA
VS STATE OF NCT OF DELHI AMIT AHLAWAT

2. BAIL APPLN. 2365/2017 VINOD BANGWAL ANAND SHAILANI,MANORANJAN KUMAR
VS STATE GOVT. OF NCT OF DELHI CHATURVEDI, MUKESH KUMAR

3. BAIL APPLN. 2264/2017 WAJID KHAN SALEEM AHMAD, CHARU DALAL
VS THE STATE GOVT OF NCT ARUN KR. SHARMA

                                 OF DELHI 

4. BAIL APPLN. 1549/2017 SHUBHAM CHAWLA SANAJAY SURI, RISHABH RELAN
VS STATE DELHI ADMINISTRATION SIDDHARTH KAUSHIK, MUKESH KUMAR

HARDEV CHADHA

5. BAIL APPLN. 2285/2017 RAVINDER KR JATAV D.RAJESHWAR RAO, SOMDUTT KAUSHIK
VS STATE OF NCT OF DELHI & ANR MUKESH KUMAR, DEEPAK KAUSHIK

T.P. SINGH

    HIGH COURT OF DELHI                            
    6TH DECEMBER, 2017                             REGISTRAR (LISTING)
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COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

 
    AT 02.15 P.M.

26. O.M.P. 372/2015           ALSTOM T & D INDIA LTD       KAUSTUBH  SINHA, EKTA
                              (FORMERLY AREVA T&D INDIA    MEHTA, SHREYANS SINGHVI        
                              LTD.)                                                     
                              Vs. M/S ARADHYA INFRA-TECH                                
                              PVT. LTD.                                                 

27. O.M.P. (COMM) 465/2016    SIESTA HOSPITALITY SERVICES  AWANTIKA MANOHAR, DHAWESH   
                              LTD.                         PAHUJA, SAMRAT NIGAM, 
                              Vs. SPICEJET LTD.            ABHIMANYU WALI 
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